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[ (FOR PREL. HEARI NG
Wth appln(s) for ex-Parte stay and office report )]

Dat e: 30/09/2011 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE ALTAMAS KABI R
HON BLE MR, JUSTI CE SURI NDER SI NGH NI JJAR
HON BLE MR JUSTICE H. L. GOKHALE

For Petitioner(s)
Ms. Mani sha T.Kari a, Adv.
Ms. Aarti Shakal ya, Adv.

M. Parag Tripathi, ASG
in TP(C) 1100/ 11 M. C. V.Subha Rao, Adv.
M. Kunal B., Adv.
M. B.V. Bal aram Das, Adv.
For Respondent (s) M. Parag P.Tripathi, ASG
M. Kunal B. Adv.
M. C V. Subba Rao, Adv.
-2- TP(C) 1095/ 11 etc.

UPON hearing counsel the Court nade the foll ow ng
ORDER
I ssue noti ce.
Tag with T.P.(C) Nos. 838-839 of 20009.
In t he meant i e, there will be stay of

further proceedings in Special Cvil Application



No. 5810 of 2008 and all other connected Speci al

Cvil Applications, pending before the Hi gh Court.

(Sheet al Dhi ngra) (Jugi nder Kaur)
COURT MASTER Assi stant Regi strar



